29 Short Notice Question

SHRI INDRAJIT GUPTA: What pro-
viso, ifany, has the Government made for
Maj. Bahuguna’s family ?

SHRI VIDYA CHARAN SHUKLA : Maj.
Bahuguna was insured for Rs. 30,000 during
this cxpedition. That moncy
Then, for his commissioned service, hic family
will be entitled for the following berefits
according to the Government rules. First,
family pension to the widow of Rs. 220 per
month ; then, children’s allowance of Rs. 40
pr month per child ; thirdly, cducational allow-
ance of Rs. 40 per inonth per child beginning
from the age of 5 and cnding at the age of 18
years ; family gratuity of Rs. 6,500. Thes: are
the bencfits which will  be  available to the
family of the late Maj. Bahuguna. Apart from
this, the Tndian Mountainecring Foundation
has awarded posthumously is gold medal for
distinguished mountaineering to Maj. Bahu-
gura.

would come.

SHORT NOTICE QUESTION

Shortage of Kerosene Oil in Orissa State

I. SHRI CHINTAMANI PANIGARHI :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether Government are aware of the
acutc shortage of kerosene oil in Orissa state for
the last two months;

(b) 1if so, the reasons for the same ; and

(¢) the steps taken by Government to
ensure  adequate  supply  of kerosene oil to
Orissa by now  to
from his hardship ?

relieve the  common-man

THE DEPUTY NMINISTER IN THE
MINISTRY OF PETROLEUM AND CHE-
MICALS (SHRI DAIBIR SINGH): (a)
Reports of shortage of kerosene oil
veeeived from the  Swate Govanment  during
May, 1971 onlyin rcspect of the Balasore,
Bhadrak and Mayurganj area of north Orissa,
served Ly ‘the oil companics’ depots at Balasore.
There have been no complaints
of the S.ate,

have been

from the rest

{b) Extensive thefis of overhead  traction

wircs and other cquipments have  resulted  in

occasional reductions in rail transport capacity
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ex-Calcutta. It has, therefore, not bhcen pos-
sible to despatch the needed quantities of
kerosene by rail from Galcutta, the normal
supply source for this arca. to the
extent feasible, substantially increased supplies
have been made to the State from Vishakha-
patnam, the other source of supply for kerosene
and oil products io the State.

However.

(c) The following steps have been taken :-

(i) The oil companies have advised
their agents to uplift maximum
possible kerosene by road from
their storage depots and  installa-
tions at Calcutta.

(i1) The State Government has been
requested to induce the agents to
maximise road upliftments of kero-
sene from Calcutta,

(iit) The State Government has tcen
requested to distribute the available
supplies of keroscne equitably and
to ensurc that it is sold at the
controlled price fixed by the local
State officials under the Essential
Commoditics Act.

(iv) Dcpendence on rail transport for
the movement of kerosenc from
Calcutta is being progressively
brought down by maximising the
utilisation of the Haldia-Barauni-
Kanpur pipelines.

SHRI CHINTAMANI PANIGRAHI : The
hon. Minister just now stated that the report
of acutc shortage of kerosene oil in the State
came to the notice of the Gevernment of India
only towards the end of May. But this shortage
started in April, and in May it was quite
acute. What was the quota allotted  to Orissa
in February-March and to what extent supply
was adhered 1o, What is the actual controlled
price fixed for Orissa so far as kerosene oil s
concerned ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P, C. SETHI): We
came to know of the shortage  from the Siate
Government and various complaints  that were
received in the ministry, and the hon. Memnber
also spoke to me about  this Parti-
cularly after be spoke to me, T ashed the olficers

shortage,
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of the IOC to go to the spot and discuss it
with the State officers. Then we have come to
know about the entire position. About the
monthly supply to Orissa, I should like to point
out that the monthly supply to the State has
not actually gone down. We have tried to
supply kerosene from Visakhapatnam in order
to cater to the needs of the Orissa State. It
is true that Balasore depot was being served
from Calcutta but on account of railway
difficulties there was shortage of kerosene in
the Balasore depot.
alone experienced

other areas.

That particular region
some difficulties, not the
The keroscne control order iy
common to all the Statces ; freights and  other
charges have to be added to it.

SHRI CHINTAMANI PANIGRAHI : May
I know from the hon. Minister whether the
shortage has actually been overcome and
whether people are really getting it as they
used to get it in February and March ?
Rccently the Government had taken up a new
distribution system so as to improve the availa-
bility of kerosenc in North Bengal and Bihar and
Assam and to eastern U. P. which areas also
were expericncing shortage. Orissa has  been
excluded from this new system. Arc  they
going to transport more Kerosene to Orissa so
that the other parts of Orissa also would not
suffer ? Acute shortage is not

restricted  to
Balasore area only.

SHRI P. C. SETHIL: Artificial shortages in
kerosene are created on account of two factors.
One is that kerosene is being mix~d with  high
speed diesel oil because of the high ievel of
differrnce in duty among them and sccondly by
some unscrupulous dealers.  ‘Therefore a new
system was devis:d. The dealers were asked
to take from the tank. This system  functioned
in Maharashtra very well, The authorities in
Orissa accepted this schem: but later on  they
said that they would not take up the schem-.
We are actually negotiating  with them. 1In
order to overcome difficultics of traction we arc
actually moving kerosene through the  pip.line
from Haldia to Barauni : it will reach Barauni
by tomorrow. Weshall be ableto overcome
the diffi:ultics of both  Bihar and Orissa on
account of this method. We are also taking up
the pumping of kerosene from  Barauni to
Kanpur. Thus the difficuities of traction  are
being overcome.

SHRI D. K. PANDA :

The rewail pric: of
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kerasene: is going up day by day compared with
the  wholesale prices.  What steps are the
Government going to take to putan end to
this sorry state of affairs ?

SHRI P. C. SETFII: Astar as the distri-
bution and price control of kerosene are con-
cerned, that has to be imposed
State Government machinery, and we have
taken it up with all the State Governments
that they should strictly see to it that the kero-
sene Control Order is strictly enforced and
there is no blackmarketing in it.

through the
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SHRI S. B. GIRI: The minister said  that
it is the unscrupulous traders who have created
artificial scarcity. May 1 know how many of
such people have been arrested ?

SHRI P. C. SETHI :
such general and broad terms g
unscrupulous traders do try to do it.
the State Government to take suitable
against them.

I did not say so in
I said, some
Itis for
action

WRITTEN ANSWERS TO QUESTIONS

Merger of Hindustan Antibiotics
with I. D. P. L.

*308. SHRI M. RAM GOPAL REDDY :
Will (he: Minister of PETROLEUM AND
CHEMICALS be pleased 1o state :

(a) whether thereis any proposal before
Government for the merger of the Hindustan
Aniibiotics Ltd., Pimpri with the Indian Drugs
and Pharmaccuticals Linmited ; and
reaction  of Government

{b) it so. the

thercto ?





